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1969, and do communicate to this HouseA
the names of the members so nominated
by Rajya Sabha.” c-

MR. SPEAKER : The question is :

““That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate seven members from Rajva
Sabha to associate with the Committee
on Public Accounts of the House for
the term beginning on the 1st May, 1968,
and ending on the 30th April, 1969, and
do communicate to this House the
names of the members so nominated by
Rajya Sabha.”

The motion was adopted.

Comwittee on Public Undertakings

ft gro o faardt  (WuremisT) :
weqet weew, & fam wwam A &<
g—

“fF T AT ¥ 9T, W% qAT &
sfewar qur FE-GAET e faat
frm 312w & gufmw (1) @
mfeq afa ¥, 1 w5, 1968 ¥ mTeew
9 aret AR 30 Wi, 1969 & FET
a9 Fre Hafy F fAq querd gl
gy wfwfa & sl & &0 § F7
F@ F ¥ #Awq ¥ ¥ @ gl
ol cl

MR. SPEAKER :

“That the members of this House do
proceed to elect in the manner required
by sub-rule (1) of Rule 312B of the
Rules of Procedure and. Conduct of
Business in Lok Sabha, ten members
from among themselves to serve as
members of the Committee on Public
Undertakings for the term beginning
on the 1st May, 1968 and ending on the
30th April, 1969.”

The motion was adopted.

=t glo Ao faATY : ;e HERET,
& 7g T A F@TE
|t v red g & fawfar w
& 5 qon o Lak, 1968 Y TR B

The question is :
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FreY #1130 WY, 1969 W T A
arent wafy & faw @ awT A oEEY
Jupdt @l afafs ¥ e gl
F@ ¥ fau woy oo ¥ ofw @edw
i &7 § fag agw & WX
T AT IO T TR AT
qeeat & A 3| a1 qag 1

MR. SPEAKER :

“That this House do recommend to
Rajya Sabha that Rajya Sabha do agree
to nominate five members from Rajya
Sabha to associate with the Committee
on Public Undertakings of the House
for the term beginning on the Ist May,
1968 and ending on the 30th April, 1969
and do communicate to this House the
names of the members so nominated by
Rajya Sabha.”

The motion was adopted.

The question is :

12.48 hrs
DEMANDS FOR GRANTS, 1968-69—conrd,

Ministry of Food, Agriculture, Co mmunity
Development and Co-operation—contd.

MR. SPEAKER : The House will now
take up further discussion and voting on
the Demands for Grants under the control
of the Ministry of Food, Agriculture, Com-
munity Development and Co-operation.
We have still got five hours which is the
balance of the time for the Food debate.
And today we have the Non-official busi-
ness from -4-00 P.M. or so, Therefore it
will overflow to Monday. The hon. Minis-
ter will reply on Monday, 1 think, by about
3 o'clock or 4 o’clock. Let us fix up the
time on Monday.

Shri B. N, Bhargava.
1249 hrs.
[Mr. Deputy Speaker In the Chair].
&t o ATe AR (FEAT) : AT

wom wEa, ¥ amw, ofy, amgfee
fora qur gy efcar wareg. o WRA.
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AW T GHAT FET E | TqeAdr e #F gwerw ¥ & wmr g
¥ 21 a¥ qFTq q9T A g 9ig @ wC Fgi Y offefa #1ogw wgEE
Aot &Y O F I N W awrg aY ggi o7 FRAT OF A F AR
N qoEr B AL T FW K A T quk af qurman www w7 affafy
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& TF, a8 TF TEARAT w7 fawg 2
qgell 9 afg AeEr § gRY yerar
gfy # & | 95g fadrr o adfa Aemr
F I0er &Y feafa 7 st fasm
F FAEIFAT F AGYT FH TTATIHRN
gAY g« IAWT geul & & qAr Fiw A
@a @m  far g e ¥ ge
SO ot F A2 fFAr qar Fwfw B
g srafasar 1 0 A AT 97 adfr
FIATHT F IIAT QT F F AT A
feafy & ag gw 39 & $uw &Y T &
St 5 woaeg @TEEY T gt & @t
TR AT IRATT T AqET T FHEET
&7 e Ay & 1 '

AT W FY a3 &, ey #09
80 wira ST Ff AR gEy  grafud
aeg} q¥ ffR FT 8, s9% Iuaea W
TN TR F Ahen ¥ o qF et
AR arew-frfT agi @Y @, R =R A
T FREAT FY TEAL F AW Y Araeawar
¥ 1 TE O FIW —FIF W B
F o9 ¥ ¥ aF g 9 fkar S,
qfr o FEw S Wi aF s
wTfaed FY Wy 7 fawem qar yfe &
WSS FIRT FIV TG SR I GTET KT
fram & s @ @ AR W
IHT T F GET 1Y O Ay E o
Nt IF qTHAAT AT AL FT GHE
TR AW F wifwier wr awt amr R
g 9 frdT @ &, g oft +3 qafa
Y e, 3 g g7 W] T
et —ag Xar e w7 oaw &, R
T AR A= TN F %9, Foad fo
&% e Y ST FAT TgT wrAww )

TN fgaQ Twid J|A
WAFT HFTA FT TATT T IS | 999
9 I AR AW F 4R ATE W T
FRAW T ogaer N AT #;
qgaTaT | ey @ fage #iK SW]
U H, A fF oF Ry ;A F
WS §, §1q qgT X WHTA qT, v S
FT S4 SW W AT | ATHT SET TF
TR Twer &1 oy g—H faaed
& weaT g aal v affeafat @
aTATeIEAT T SFT H @A € | -
#1 F9% ©F FHC ¥ 99 feafq 1 G-
T FT FT IS &Y AT &, GAR WAV
weRm ¥ @y fa=rs ASATH N A9-
forwrar 3 71 79t ) s fear a
AT IaF FAT FAamEy W #} A, TR
forar e 3@ o< fear s anfgy 4,
qevaa: wg) faar v & oo faxr
Faw Fearg f& R o § Fwnl
oA W oA A @9, W)
FU I T qqTA g, AR A T
I B, 9 IIF W q4AI &,
Afes ot @A g Aw g, feew @
N G GHET g §) wFar g ¥
§ feaE ¥ 9 99 JF W FUHI
1 faars F.q9T  IuAeH TG FOQ, a9
aF Yy ada E THAF WWT FT WA
T WY K fAIgT w0 ARaT g e
T e 9 g% a9r s ¥ §rer
M I FE TAMRAFE T E TE
gaET uF s gwerr § e g/
g9 gaeqms § arafawar ¥} R L
gaR fqard el T eRE A FRT R o
T IR 860 FAS wAA T wiw, &
ag g faard F1 R o st -
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17 § I qfa T AW WK SW
gEF F1 S gl g, 3@ T EF
FET IAX TIAT | WIS QT B F9)
1 IFERT 7@ 3 Y 98 W @
& gw sl w1 e ¥ wies Iaed
X | # a2 7waT ¥, S@ifF  wETE
¥ o faw TEA AN T o,
I T AW FT T GG AG v e
T T W AT OF WEARW AN W
LI E LR Se i OI8 SIECEAR L
st fear§ wt &, T W= a@|@ @
I & R 'mawT oA S W o
§ fF UM R TIE-Ag T W
HE@oET }, PR A IT JOAT W
TEYINE O F WE aT A I
amafer gfdY 3 ot TR AR § I
T FY T 71 gF F A7 §, ofow
W AW ¥ AT 25 A T o foraww
AT gH AER J WA FET R I
v faedr &1 gfr At A FF ) weR
T 125 FdT T FY T9T F 7Y, W
&) e wfAeT F O f FT A |
[T AZL AT I qAY Y AT
g efF agt ) N N wm g
AT 9P g€ A AR dwr g Rew fw
T AR A FT GATHT I ARG A W
@ T & T g, o yE ¥
R T T ARG A Agl 9T qgwn & At
ag TATET WY AT @ §wAT & | w@N
I AT 9Y fr 1068-60 aF T Ferar
qftr & JRfy, JfeT ww gwer 1970 aw
w1 HraTEa faer &, #wr A R fE
1970-71 qF g doer T8 Rt 1 A
o frgr A ant §F 3z w W owrfe
gt 9 ¥ 5y w o fror ¥ geeht
&\ 52 g arfas efwe ¥ aggie & W
¥ 2 agrr oy o & ey @

b. G. (Min. of
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@ifar d o= g1 & v g 5 TR
wma et dfawy w e Am T
fear, O T A @wOW AT ¥ ®

;’mﬁ IR gAY T SRl

JUTEAT ARG qC W A QAW
L WRFY gy o7, 94 g wOR 9 ®
F¥aer 17 sfeera 9HT FT 9T FQ@ &
Nl guaEls AT R W TG FTE
T R ¥ IqqRT WY gW A« 36
sfawe o=l 7 § IR FT 9
64 wfowa ot qar &, frmsr it s
IR F 1 T ag ¥ faeAr gwra
T AT T L, 3§ F ¥aw 22 sfwm
&% f @ gw fafem 77 a% § a@y
N @A P oAvw §¥ § a W
frAgF i TR aRe § & T
JAIRY THWT g9 ) ot g fafewa s
§ v ogw waw A e aw §, @
R fwm & 79 § g /W F
A §, IR AAGET @A JW AR W
T ST AT uTT, FF 91 aF faark
T ARAT §H AE F, FGF F) O
g [, O g fraw W 9w w1 &
ag AT g A g

Fodr a7 @ fr g ot wws §,
I W qfcfenfy w9 WM & e ow o
T W omEEmT A AW, wx e
I i T W, W ow 9w &
R A & sfe s Y wEwr G
FE *Y, IO T W G T &
T R wFW | ¥E ¥ ford wraww ¥ fe
o & gy qaTd & wrw A s
T wgt a% TR W IvEw § g
o g et = SR Nt weer §,
IveT IrpE fEaT T &, EeEEE
a7 wrform T TT & WRI9 &
TRY IR wT A W A o
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& 1 W gt #1 Freaw R §, T
: I qmAmA TR v I A
o § fomd qrr wraw § @A am-
e fawra GommT ¥ IfF 37 Tl
wreererd Y mrfers Wik arfas efie §
I=tfer FTT *7 AT fIEgT, W gW AW
& & SoaT STETET WA qEw FraEwrd
T qer & oo ot ge? AT & W
AEwTIRAT & T &Y, I WW IJUF &,
TIHT 7T AfTHFAT qWT FTEETG AV
& Sowew w0 o9 ) T fokr agw
e & B g @ v wT wfer gwER
R foad I W Frevere 8, ook O
PR 9rEY T & o Im St W
HF TOF ¥ 7R IF AT X ITAT L |

MR. DEPUTY-SPEAKER : Tha hon.
Member may resume his speech after lunch.
13.bes

TFhe Lok Sabha. adjourned for Lomch till
Fourteen of the Clack.

The Lok Sabha r bled at five

past Fourteen of the Clock.
[Mr. Deputy-Speaker in the Chair]

DEMANDS FOR GRANTS, 1968-69— contd.

Ministry of Food, Agriculture, Community
Development and' Co-operation—Cmed

MR. DEPUTY-SPEAKER : Sivrj B: N.
Rhargava to cantinue his specch..

& T Fo AW : IUAH YERA,
afz g ST e w1 A w5
NigF € ) g TOF FLIGH EARHA
@ 9§ g S S0 Ay
T fams sTiEw AR AT e
% W TEgE wOW W | geed
wfwfal W wis ¢fe § oix w99
Tal W oyt efe ¥ www qwEr
PTG TAEF W AY aw ogar
e &, w@ wEw ¥ wum & gl
s ¥ argfy W) ¥ q g€ @
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T g AT SR fr Forey s & SeeT
¥ fd w9 swRr 9X wAT AT e
ST & SH T § T ST @
AR FT arfs a8 weo A wT oW,
T ¥ § 97 TG IAE S qF, AR
I frer F A9 N T A =
fa g sgawaT FEAT AT )

9% qrI-arg 7R a8 W e ==
frfag o & w9 Swwr ¥ far
i Afee & g W § = =R
¥ o7 oF feem o &@war & g
FLET 2, FOY AT Y TR FATE AATAT
& a3 100 31 125 HIE & F9T M aredy
I AT T aa It faww wfeArg
o It @, S ol f o A A
ST F Trfed | R St ogee
gfoqm F3@rT @ I¥ =IUwT wigw amee
IJqreq FA I ATF Ig AT T AT
O T & |

= e @ & v A9 9R fraew
T et § | Fef aw awggfus faww
FIOER &7 G L, I9N R agf W
¥aw &, o whawrd § S S S@few
W@ FN & fFwa =
T & IfFT F FROER A A wTHT
AT R, T WP IR A QAT
& g UF FRaE & qE MWW
G O S § RS §
T T FT G FET W | W
& Y & wenem Y WO wEW f5
Ta F WL 15 a1 20 THE FT qH-
WY JIH! 9 AT X |

TdY ywTe ¥ Y v Sl ¥ ey
e & JEEr R a|l F s
AT WHEHTO O F T aE @ o e
FREY WP W Q9 § W W
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- [#Y Fo To wRIa]
FETT FURT W wfEEnEt ¥ faeew
Fifeq 98 €t faw omar €1 39F @g-
g 7z N &0 ¢ f5 A gaeErs
MY Ia7 & S O TEE F dR W
TR qg G F EEAE HT ATRATTIT
&7 A & a9 I gg AT § F g W
faerr =fgT

@@ g gy § g8 fEAew F
argal § fF a9m a9 e F AR
Y AfawTd AETT T WH § FW FA
§ 3% fau Y afy sggear ¥ AR AT
IqF AR FNE FA AL FWQ g ST
forw ofY agt sgaear 21 5@ O EH <Y
TRAET ¥ GI=AT SR aTfF Y e w1
FA am § I Srewred oy X N T
T AEY @ a1 Jrarn fag ad
IR gu &feq Y T g% qa FE AT
foaar 5@ wrEww Y S A SR gEaT
faaft sfge az faw @@ )

@ afafea & vr fae ¥ Faw
YT AT ITAFT WA F gvEw F A
2T FET ATEAT E | ST Herd
Y TATYAT A ASET WG T T I9-
W Y glgear F fAr = AR
IY AT FT qGANT N T 1 Fg st
¥ 3y geerar N firelt TR o @ Y ag
ST JTfeT ag I A 9T & 9@
I ATeT agd TH TIT 2 | Y e
¥ gafreg AS@T W FETd ¥ SO
AT 1 @A W) gEfw faew
& wrfgr SEd FE ww B amey
st § 1 g% ag Tifge fF g s
F faww # swaedr #X W< a8 A9 FF
oY wgE, %W, Ty 7Y o §, o
g F A e &), faed wew-
Fear &1 @mfas fav@ 7 @ 93 |
___wfewfal A oF o 9w agErd

APRIL 11,

1968 F.A., Comm. Develop. 188

and Co-0p.)

gfufaat o A SIaY @ 9% o AR E
w7 § I O AN AR T W A
¢ & Y R SE AN @
S @ S W WX WA &
FIER 99 G wfuwifal &1 9wy
afgd | g We A wmoWT ¥ o
afuwrfat & sfoww § sgEear s
=1feT et g 98 fF A A7 derd
% mfafas 7 s wfwwfal &
FIRAT WeEd &1 gewar afew W |
gafan & faew & 9w g o
FEFT $T I q@N J g4 wfwew N
qFEqT wraEaT & | avd 7y o & fag
& 519 &7 AL E )

=it Ao o qifed (R):** SuTeE
#gdeT, F A G F7 AAFEOT G
AT 1 F IR WG AT FARR I
&1 31 fFar | 9w # 89 1 3@ v g
T ¥ HTAY T 9T Y IW A @TE
feae F 39 2w § frw e
afefeafs & 1 Aie o ® qro 11 smadr
1968 ¥ sraaTd WY afta AL WA oY

39 ¥ 99 o AN wiw, faew,
MeEd & afeal F ATE & w_El F
RTaT 426 wrai § afq A wiw 180224
e gl § A T R g #
wHq gH TS| §w avg & Peae A
FAl # 1 F I AOGA IR qgT TGV
srafar A &)

fiz o IJ§F TEIE F R A
Aemgfee st @@ @@x ¥ www A
sfoE gFarT gar ¥ AR 9§ &
TUH T AT JA T AW ATGA W
T AL T IE A AT gy A€
t4

Y de i ggF HEOE ¥
wzhfwrura’rm N TG sre!n’r

“** Hindi translation of speech delivered in Marathi.
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¥ FuT T ¥ A O AEHC qUN N
F gEER g% GG | FIF W R W
TR F R TN a8 T ox At
T 9y &% qul & AT A A A
qEF U ¥ F @S w i
ST, g W W FAR wwA g
& | faiw s AR gEA §A ¥ &
gt AT | T TFR FOF W F g
¥ ow arer waw e ¥ @ oaEw ¥
FTU fgF @ | gard oF yfw ¥ arg
g W O owEA W F A W
for Y & 150 ¥ 200 fqqew a%F A
A At 1 Ferea oY g€ a4t (@ @ A&
awd) | frgd ad At ol (FTE)
@ Gh BT AT A @I gy Q&T 9ar
o & fF fagy ag nfal & @@ w6
¥ kT 700,15000 HIT 200,000 faresr
ST AT 9T |

T 9T a7 @ AT wuw fagy aw
FT AART qGT FVH A AR W ARA
IR RN e i e S Dl e L
AT SATRT SATX g wHAT AV 1 fe
I Al § Tl A oEe A qgT ¥
T2 G F FIC FIF TW AIAT T4 FF
&Y 43 | g AT QY AT @
T N Y IR TE AR 39 awg q
i & grad adaE a9 & Fm #R
g TR ARG A AEY ) A Y owela
& oft ag smafa 9t Ao wmh & www
T F A 9T F[ gRT ¥ frwd 4w
AR T e @ W § 1 ded
THARFREY ® §1 7% foww
ot &S g€ vu A1 JmAW@ A A Q@
&1 T AT, I wT ag 97 A qww A
T A W 1 I qArs gE WA
FrorTd fagt ¥ faw € | 5w wwR
wfa & aFR F frart @ e

% FT A wowfamw fafo s

A HEAEHAT g TR TR W@

CHAITRA 22, 1890 (SAKA)

F.A., Comm. Develop. 190
and Co-op.)

FA R Y @ @ e § s
frra qur amEw F@v fwir g
e adae a9 ¥ fag @w g2 #=
FN N gEAEE FIETE FE § @G
WAT | &9 § A FT IWREA FAGAO
W g ¥ g 92 GEE R TR
il

AT ¥ framt 7 {@ 91 wogd
O amEl F1 gg g feafa g
o T T IR AT X FH e
gfere & | 98 w9 ATH! q=4) afga gt
FR A A A agi TR E ©
grEg o # ag faar wvgd e 5
afet § | FT 9T F@r @ | 8 ge
qareT, i, qeEr, fRwE 9w,
sy, SR, e T, S i, awn-
FTEY, FT, AT, IR [T Il A
@ A GO FT gt @r | o A §
A g gE S W AT qE A gR
HIX A W F A gE N AN wwd ¥
gfefaa fFar | 30 mrfedr ¥ sgae i
3 ¥ wdray, die, 39, HEwTE wfe
FEE T qgT T LW A Y A FEA
Mg ®gl F T T WG F AL |
Tars, AraeTia /I AT g &
Fg AT A Aiaghe 7 fi age F Ty
W F qga WA FEA AR G A
TN wEE, q@ O, A W
(Tr=T) W AT w@ & el w agd
T afEr | AQ ffe # femi ®
=€ g€ 78 g &<t Awbw wmfw {0
T TF F wafa § 9F gu fram @
Y TFT FT TEEIAT IJAT TR FT 4]
FAL I WA@ A AT F WA gu
FHR @@ T® F IG HIAT FI &
framl ®1 7 §90 & 19 F a190 A9FA
# 97 9T o7s gk &9 faafa & aw &
fod Agm T TR ¥ I T 9
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[ 7vo Tre wifew]

A T T T FT AGET AE FL
sre forr oreft & ¥ g et Py o 2
Y A F

SHRI M. N. NAGHNOOR (BELGAU M):
Mr. Deputy-Speaker, Sir, I rise to support
the Demands under the ‘Ministry of Food,
Agriculture, Community Development and
Cooperation. While doing se, 1 would
like to point out the status given and the
treatment accorded to agriculture in our
Indian economy. Agriculture is one of
the basic industries of our country and
75 per cent of our population depends on
agriculture. Yet, the treatment given to
agriculture is not adequate and is far less
than what it merits.

DG. {Min, of

Here I would like to quote some figures
of the allotmeats made and the loams
advanced to agriculture for its development
in the Third Plan and the fruits we reaped
from agriculture. The population of our
country which is depeading upon agricul-
tare is of the order of 75 per cent whereas
only 4 to 5 per cent are depending on
industry. The allotment of money during
the Third Plan for agriculture was of the
order of Rs. 499.97 crores whereas for
industry it was Rs. 962.3 crores, which is
twice as much as for agriculture. Loans
advanced to agriculture amounted to Rs.
380 crores whereas for industry it was
Rs. 753 crores. If we compare this with
the amount of wealth produced both by
agriculture and industry we will see that
even after 20 years of independence Govern-
ment has not done enough justice to
agriculture. While the wealth produced
by agriculture is Rs. 6,800 crores the wealth
produoced by industry comes to only Rs.
2,800 czores. So, I would urge upom the
Government to see that more and more
fomds are remarked for the development
of agriculture and the betterment of the
farmer.

On the other haad, it is our misfortune
to see the development of official hierarchy
in our country. Most of our resoures are
spent on building empires of oﬁaal
machinery. For an onlooker the entire
machinery of the Government of India
cxists for the security, pomp asd luxury
of the cmployees, I the agricultural sector

APRRIL 11,

1968 ¥, A., Comm. Develop.
and

Co-0p.)

alone the TA, DA and salsries of the
Central Government officers come to Rs.
5.34 crores for the year 1967-68. 1n addi-
tion to this, if we take imto oonsideratiom
the expeaditure o TA, DA and salaries
at the State level, it will be an alarming

figure.

Therefore, it is the duty of the Govern-
meat of India now te coacentrate more oa
policies and programmes inside the country
and to attend to international obligations
and nothing beyomd that. Most of the
talented personnel who could show their
ability, skifl and capacity for greater pro-
duction, showld be functioning near the
farmer. But instead they are now con-
centrated in Delhi where we do not grow
even a blade of grass. Therefore, it is
high time that the Government of India
thought of a revolutionary change, both in

the stafimg pattern, and policies amd
programmes to intensify agricultural
production.

The battle for self-sufficency in food
cannot be fought im State capitais like
Bombay, Calcutta or Madras. It is a
grin battle which can be fought only by
the man behind the plongh, the man om
the field. Therefore, the basic need is to
improve our agriculture by (i) enriching
the soil and (ii) streathening the hands of
the man behind the plough.

Recently, the Admimistrative Reforms
Commission has appointed a Study Team
to go into the important aspects of
agriculture and its development. They
have made very important and far-
reaching recommendations. [ hope, the
Government will take into oomsideration
and try to implement them as early as
possible.

Sinoe I could nmot have an opportunity
to speak on the Demands of Irrigation and
Power 1 just want to touch wupon the
importance of irrigation for the agriculture
sector. We, liviag in Maharashtra and
Mysore, have been begging of this Govern-
ment for the last one year to see that
justioce is done for developing our irrigation
potential. Maharashtra and Mysore hardly
enjoy the privilege of 6 to 7 per cemt of -
irrigation while Andhra, Madras and other
States in the south and UP in the nerth
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have the privilege of having #rigation
potential of 30 to 40 per cent. The all-
India standard of 26 per cent is far for us
to reach because 6§ per oent is too meagre.
3} to 4 crores of people living in the
Krishna basin, both in Maharashtra and in
Mysore, have to look to the skies for the
development of our irrigation. No amount
of help or subsidy can help us. The
farmer must be made available the water
because unless water is made available in
an area where rainfall is hardly 10 to 15
inches he cannot but depend on some
dams or large irrigation projects. Both
Governments have been fighting for this tooth
and nail but it is our misfortune that very
little response is coming forth. If the
Agriculture Ministry wants that there
should be self-sufficency in food in our
country, I would urge that they should
also play their part to see that each State
is able to harness its water resources avai-
lable at its command and make use of the
natural resources at its command. Unless
this is done no amount of our ¢fforts can
succeed in solving our food problem. It
is an irony of fate that States are not being
given free hand to exploit their natural
resources.

We have in our country measures to
control the financial assistance to States.
We have to depend on the Centre for
financial assistance. We prepare our own
humble projects for harnessing water but
when we send our projects, whether it is
minor or major irrigation project, our
projects are delayed to such an extent that
there is a sense of frustration. We thought
that there was only financial control and
food control but now water control is also
coming and is impeding the progress of
our country.

There are some misgivings when we say
all these things, that we are not happy
about Andhra Pradesh using its water. We
are very, very happy; we are proud that
Andhra Pradesh is able to produce a lot
of paddy and food and is able to harness
enough water. But we cannot be denied
growing even ome crop a year. Andhra
Pradesh today has the privilege of growing
three crops in an area of 30 to 40 lakh
acres whereas our farmer in Mysore and
Mahatashtra Krishma basin, whére the
great river Krishna flows, are not able to
utilise the water. This is something like
thero is dinner at odo end of the table

CHAITRA 22, 1890 (SAKA)
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without appetite and at the other end there
is appetite but no dinner,

SHRI TENNETI VISWANATHAM
(Visakhapatnam) : May I just correct
him ? A wrong impression may go round...

SHRI M. N. NAGHNOOR : We are
very happy that Andhra Pradesh could
grow more and more.

MR. DEPUTY-SPEAKER : You may
correct the facts; you need not correct the
impression because it is a personal
impression.

SHRI TENNETI VISWANATHAM :
I Keard him say that Andhra Pradesh
grows three crops in 30 lakh acres.

SHRI M. N. NAGHNOOR :
1 still stand by that.

Yes, and

SHRI TENNETI VISWANATHAM :
The total area under irrigation in Andhra
Pradesh is 63 lakh acres out of which 31
lakh acres is under tanks. Godavari and
Krishna both have got about less than 20
lakh acres and out of those 9 lakh acres
ate under Godavari; of the 9 lakh acres
only 3 lakh acres are under second crop
and we never know what a third crop is.

Out of 12 lakh acres in Krishna basin,
we have got only 1 lakh acres under regis-
tered scond crop and we do not know
what third crop is. These are the figures.

SHRI M. N. NAGHNOOR : In this
garbar 1 could not hear my hon. friend
well. I will finish in two minutes because
some time was taken away by the member.

The present irrigation potential deve-
loped under Nagarjunsagar alone is of the
order of 40 lakh acres in Andhra Pradesh,

SHRI TENNETI VISWANATHAM :
The total i3 20 l1akh acres only.

SHRI M. N. NAGHNOOR : I stand
by my figures; these can be challanged at
any time.

SHRI TENNETI VISWANATHAM :
I am not raising any controversy. I want
the House to have a cotrect appraisal of
what is ppening Nagarjunsagar  is
safctioned for 21 lakh atres, That is all,
It is Aot #0 lakh dcrés. Out of 21 lakh
acres, nothing has yet cof,
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MR. DEPUTY-SPEAKER : That is all.
Otherwise, it will be difficult.

SHRI TENNETI VISWANATHAM :
1 am very sorry for my interruption.

MR. DEPUTY-SPEAKER : The im-
pression that he has gathered or the
information he has collected is his own
information. If it is incorrect, there are
the Treasury Benches to correct it.

SHRI TENNETI VISWANATHAM :
T have given the correct figures.

SHRI M. N. NAGHNOOR : Sir, I am
very happy as an Indian that Andhra
Pradesh has made such a headway in irri-
gation and this goes to the credit of our
country. But it is the duty of Andhra
Pradesh to see that their neighbours are
also fed. It is not their duty to expect
Maharashtra and Mysore to go them to
beg for waters. Krishna basin is the
privilege of all the three States and they
must be given equitable share of water for
utilisation. So, I would urge upon the
Food and Agriculture Ministry to use its
good offices to see that irrigation potential
that is locally available both in Maharash-
tra and Mysore is utilised.

Lastly, I say that there has been huge
rise in the expenditure on the official
machinery— 1 stand subject to correction I
am only quoting the figures 1967-68. For
the C« ity Develop programme,
in the Ministry of Community Develop-
ment, an amount of Rs. 67.2 crores was
asked for the final approved outlay was of
the order of Rs. 28 crores. Here isa
peculiar case when we have not cared to
reduce the staff when the allotment was
slashed down. It comes to this that we
had to spend about Rs. 22 crores over the

services for the plan outlay of Rs. 5.8 -

crores on community development. So, it
is high time that Government realise that
we should slash down our expenditure when-
ever our programmes are reduced. T
would appeal to the Government to see
that such huge expenditure on official
machinery is curtailed.

With these words, 1 support the
Demands for Grants of the¢ Ministry of

Food and Agriculture,
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SHRI S. M. KRISHNA (Mandya) :

.Mr. Deputy-Speaker, Sir, the Department

of Food and Agriculture is analogous to
that of an unwanted baby and nobody is
willing to father that, This has been the
tragic state of affair of our country in the
last two decades.

MR. DEPUTY-SPEAKER : These
babies are nursed by Centre as well as the
States, though unwanted.

SHRI S. M. KRISHNA : It has too
many fathers. Too many cooks spoil the
broth. That also could be said.

One thing which stands out very
strikingly is the fact that, after two decades,
we still are labouring to evolve an effective
national policy with a long-range objective
in view. The policy which we evolve today
must serve not only the conditions that
are obtaining today in our country but
also the situation that might develop after
a decade or two. The Food and Agricul-
ture Ministry has always been, asI sub-
mitted earlier, an unwanted baby. Why I
say this is because when allocation of
portfolios takes place when a new Ministry
comes into office, we find the leaders quar-
relling amongst themselves to get at the
Home portfolio, to get at the Finance
portfolio, to get at the Defence portfolio,
but nobody quarrels to take up a challeng-
ing assignment like that of the Ministry of
Food and Agriculture in this country. It
is true not only of this country ; it is also
true of the other countries as well......
(Interruptions) developing as well as develop-
ed countries. I know, even in the Govern-
ment of the U.S.A, the Department of
Agriculture is an unwanted Department ;
many a time that Department has to be
forced on somebody... ... (Interruptions)-

SHRI SHEO NARAIN (Basti) : The
Minister has said that he would reply on
Monday. We have been hanging on here
since yesterday.

SHRI S. M. KRISHNA : Shall I
yield the floor to Mr. Sheo Narain ? If he
is so anxious, I will yield the floor to
him.

. .MR, PEPUTY-SPEAKER ; No, . no,
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SHRI SHEO NARAIN: 1 am not
opposing him,
SHRI S. M. KRISHNA : [ was recall-

ing that, even in developed countries, the
Agriculture Department, has been a very
neglected Department, but there, it is for
altogether different reasons. The reasons
there are the problems of plenty and the
problems of bounty, but here it is a pro-
blem of scarcity, it is a problem of
famine.

Here I am reminded of a statement
which Mr. Gunnar Myrdal made recently
in a book which has been ‘published : —

It is an interesting study on the drama
of proverty that is found in the South-East
Asian region with particular reference to
India.

“In India I doubt communism has a
chance, but starvation and disaster
do have a chance.”

What is the aftermath of starvation and
disaster when they are round the corner ?
The natural corollary that would follow is
that communism would creep in. That is
the reason why I want the Government to
go about with a certain sense of seriousness
and with a certain sense of urgency, which
has been so very sadly lacking in the last
few years in our conduct of economic and
agricultural affairs.

We have repeatedly called upon the
Government to implement the land reforms.
That was the slogan which the Government
took up as a policy when they drafted the
Second Five-Year Plan. They wanted to
Create an egalitarian society. They wanted
to create an atmosphere or a situation in
this country where the tiller would
be the master of the land. After 20
years, are we anywhere near that goal ?
Is that objective anywhere near our

sight ? I have to say very sadly that .

the enthusiasm that we have shown is
rather lukewarm, rather negative. And
this does not fit in well with our
pronounced ideas of achieving a socialist
State. Mapy a time when we go rouad
the country, when we go to these employ-
ment exchanges, we find thousands and
thousands of our able-bodied young men
and women queuing up before the employ-
ment agencies.~ They would like to get a°
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job, some kind or the other. I know, Sir,
a person who has graduated from a college
and he would like to be an attender in’
an office because he has to find a living, he
has to carve out a future to exist in this
country. Now, Sir, does this not provide
an .opportunity for the Government to
canalise the able-bodied men in this
country to some creative effort in our
country ? And that is the reason why the
Socialist Parties in this country have made
a suggestion and the suggestion has been
repeatedly made, to create a Land Army.
Well, if you are allergic to call it a Land
Army, call it by whatever name you want,
but create you must, an institution, an
instrument through which we can achieve
the twin purpose. The first purpose would
be to find employment or to canalise the
creative instincts amongst the youth of the
country, the unemployed, the educated un-
employed as well as the uneducated un-
employed, so that they could find such a
pleasure in being at the service of this
great country of ours. The second objec-
tive we would be achieving by the creation
of an instrument like the one I have spelt
out is that we would be certainly taking
the country further along towards achiev-
ing self-sufficiency in food production.

Sir, we have heard this before and even
before Mr. Jagjiwan Ram became the Food
Minister of the Government, we were told
that self-sufficiency is going to be achieved
in the year 1968 or 1967.

AN HON. MEMBER : Not by 1968.
By 1971.
SHRI S. M. KRISHNA : Now' you

have been saying that. In view of the
drought conditions prevailing last year,
now our self-sufficiency date also moves a
little away. Now we are told and we are
asked to believe that by the year 1971 we
are going to be self-sufficient in food pro-
duction and the explanation that is given
or the excuse-that is given by the Govern-
ment and the Ministry is that the Indian
farmer is at the mercy of the vagaries of
monsoon. Yes, Sir, I have read about it
when I was a little school boy, that we are
at'the mercy of the monsood, and there
are so many other countries which are
equally at the mercy of the monsoon, but
they have found-a break-through in agricul- -
ture: - Siry-here, I would like to recall the
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strides that Pakistan has made in the last
20 years in the field of Agriculture, in the
field of food production and I learn from
some authorities that by the year 1970
Pakistan is going to be self-sufficient in
food production. Some of the optimist
economists in Pakistan believe and it is
further reinformed by outside observers
which confirm that Pakistan is after all
going through for a major break-through
in agriculture. With the completion of
the Tarbala dam on the Indus river,
Pakistan is going to revolutionise their
agricultural sector.

D. G. (Min. of

Now, what is wrong with our Govern-
ment and what is wrong with our Depart-
ment of Food and Agriculture ? Sir, I
come from a district where we have the
intensive cultivation for paddy and I am
given to understand that in a few districts
in the whole country Government have
taken up a few areas for intensive cultiva-
tion of paddy, jowar and every other kind
of food crop. Sir, I know how the ryot,
how the farmer in my district feels about
this Package Programme which is being
implemented since 1962. Give the farmer
necessary fertilisers, provide him with the
seeds, provide him with the technical
know-how, provide him with the equipment
and the farmer is not shy, he is not hesi-
tant to grow more because, by growing
amore, not only he would be helping. the
country, but he would be helping himself
and no farmer that I know of, would be
unwilling to help himself. But, what is
happening there 7 It is a set-up wherein
you find only the establishment and
nothing else and that is true of the Com-
munity Development and the National
Extension Service Scheme. If I may say
so, Sir, these Schemes have become not
farmer oriented but they have become jeep+
oriented schemes.  Sir, the Community
Development and the National Extension
Service Scheme and. the Package Plan in

Mandya and Tanjore, they have all become-

jeep-oriented schemes. No officer belong-
ing to the Department of Agricultuge
would be willing to get away from the.jeep
and go to the fields, and get to. know.the
real problems that.the farmer faces. So,
Sir, it was the late Lal Babadur Shastri who-
made an announcement in the previous. Lok,
Sabha that the Government was. seripusly.
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considering the possibility of withdrawing
all the jeeps from these Community Deve-
lopment Blocks and National Extension
Service Schemes. The sooner it is done.
the better it would be for the countsy
and the better. it would be for every one
of us.

SHRI RANDHIR SINGH (Rohtak) :
How to work in the rural areas without
Jeeps ?

SHRI S, M. KRISHNA : Let them go
on cycles. Let them go in cars. 1 do go on
cycle...My rural area is as much the type
of the rural,area which is there in your
parts.

SHRI RANDHIR SINGH : Do'nt talk
of urban areas.

SHRI S. M. KRISHNA : You should
be elevated to the Ministry of Agriculture
and Forests.

SHRI RANDHIR SINGH : I no’nt
know what the hon. Membher is. talking
about.

SHRI S. M. KRISHNA : I am entitled
to_have my opinion. And my hon. friend-
is entitled to have his own opinion. I do
not know if he has had a chance to speek
on this particular Ministry's demands.

SHRI RANDHIR SINGH: You are
talking in the air. Jeep is a necessity in
the rural areas.

MR. DEPUTY-SPEAKER : Has he
no right to criticize a particular aspect of
administration ? He has a,right to_ criticize,

SHRJ: SHEG- NARAYAN.: Shastzi ji
had-given an assurance. in this Hquse on.
that.

st Wag wame (wlrt) o
F W9 N A I T fred)
&, Surswe wEET |

SHRI S. M. KRISHNA : I am entitled.
to haye my. own opinion as.my hon, friend.
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om the other side is entitlked to hawe his
own opinion.

Sir, 1 new come to the Co-operative
sector.

MR. DEPUTY-SPEAKER That

shouyld be the last point.

SHRI S. M. KRISHNA : That will be
the last point that I would deel with.
About these cooperative societies. I do not
know the way that they are functioning in
all the States of our federal set-up. But
with_a little experience that I have about
the working of the Cooperatjve Societies in
Mysore State, I would like to make a few
observations with reference to the function-
ing of these cooperatives. They werc
ushered in with the objective which is quite
laudable. The object was. to replace the
middleman. Till then the merchants’
were the middleman and they were the
liaison between the Government and the
consumer. To replace those middlemen
the cooperatives were introduced. And
those institutions were ushered in with
great expectations. Sir, after seeing some
of these cooperatives which have worked in
my State to which my hon. friend Shri
Shivappa has drawn the attention of this
House very rightly, I might further add
that these cooperative societies in Mysore
State are in a state of anarchy. Their
accounts are not being looked into and the
auditors have not been able to do the job
that they are supposed to do. In respect
of many of these cooperative societies it
can be said: that- they have become: the
breeding ground: far, curruption, Our
moral values are being reduced and pollu-
ted and these cooperative societies: are at
the root of that. I know that there are a
number of coaperative societies whialt- are
not functioning: at.all. All that.they. have
is a name plate-in.front: of.the offieo. This,
morning the hon. Minister of Food and
Agriculture was. saying with roferenea:to
the sale of sugar that the-idia was to;allow.
sugar to be distributed at. controlles: rates:
and being' channalised to users: digectly
through the coeparative: societies. And-
when the cooperative societies are not
functioning how do you expect the sugar
which is being allotted to the parti-
cular cooperative societies to reach. the
copsumer, in this state in the villages?"
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Fhis is 2 point which I would like the
hon. Minister of Feod and Agriculture to-
ponder over. In Mysore State itself... ...

15 hours

THE MINISTER OF FOOD ANB:
AGRICULTURE  (SHRI  JAGHVAN
RAM) : There is an Assembly in Mysore
also.

SHRI S. M. KRISHNA. : The Mysore
Minister has made a statement that more
than 2000 co-operative societies are not
functioning in Mysore State. But we take
ultimate responsibility for that. If we do
not take ultimate responsibility, who else
can take that responsibility ?

SHRI JAGJIVAN RAM : The
Assembly there.
SHRI S. M. KRISHNA: We have

to give a certain direction to the State
Governments. After all, they ara at the;
mercy of the Centre ; for; for allotment
they have to come to the Centre ; even
thaugh they have their sugar factories in
the co-operative as well as the non-co~
operative sector, ultimately the Centre is
the Lord that decides from Delhi how
much quota Mysore State is going to get
in regard to sugar. It is there that the
Centre can bring to bearits influenca on
the State Government and they can put
their foot down and say that. this is.not
the way to conduct co-operative societies.
Thus, they have got to pull up the adminis-
tration of co-aperation in- Mysore' State,

With reference to the starting of sugar.
factories there are lots of sugar plants
which have come to be uneconomic and-
they are very much so up in the north
particularly in U.P., but down in the south
there is a great potential for the expension
of'the sugar factories and sugar plants
particularly in Muindya district where I'
come from. There we have already two
sugar factories ; one is a joint-stock
company and the other is in the co-opera-
tive sector. 1 must say that in-the co-
operative sector, the sugar factory is doing
a fairly good job of it.

SHRI JAGJIVAN RAM : That is
also it Mysore State.
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SHRI S. M. KRISHNA . We have
made another application to start one
fmore sugar plant in the co-operative
sector. That has been pending for—I
should be fair to the Minister, and I
would not say, a fairly long time, but—a
cohsiderable length of time. I would
request the hon. Minister to take an early
decision with refe to the application

that has been made by the Bharatiya
Sahakari Sakkarai Society...
SHRI JAGJIVAN RAM : If they

raise the finance, 1 will give the licence.

SHRI S. M. KRISHNA : They have
given an undertaking that they are going to
raise the finances, and, therefore, the hon.
Minister can give the letter of intent to
them.

SHRI JAGJIVAN RAM: I will
give that letter of intent.
SHRI S. M. KRISHNA : Anyway, I

would like him to consider this also and
thereby help us.

MR. DEPUTY-SPEAKER :
Shri Annasahib Shinde.

Now,

SHRI INDER J. MALHOTRA (Jammu):
Before you call the hon. Minister to
speak, may I know how much time you
are going to allow him ?

MR. DEPUTY-SPEAKER :
to 25 minutes.

About 20

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI ANNASAHIB
SHINDE) : 1 shall try to finish in 20
minutes.

SHRI PILOO MODY (Godhra) : How
much is the hon. Member prepared to
allow him ?

SHRI INDER J. MALHOTRA : About
10 minutes.

MR. DEPUTY-SPEAKER : The House
should realise that I am trying to accommo-
date in this debate particularly those
Members who have never had any opportu-

nity to speak...
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SHRI INDER J. MALHOTRA : You
are saying that your idea is to givea
chance to those Members who have not
spoken at all so far to speak in this
debate. Why should you treat this subject
so poorly ?

MR. DEPUTY-SPEAKER : I am not
treating it so poorly. After the ten-hour
debate is over, when the hon. Minister
replies, the time taken by the hon. Minister
of State who intervenes now will be taken
into account. So, hon. Members need not
complain about that.

SHRI K. N. PANDEY (Padrauna) :
You say that you are going to allow those
Members who have never opened their
mouths. I would submit that they will
never open their mouths...

MR. DEPUTY-SPEAKER : That is
not correct. The hon. Member ought to
realise...

SHRI SHEO NARAIN : We should
also be given chance.

MR. DEPUTY-SPEAKER : Shri Sheo

Narain is speaking almost every day on
every subject. He is a very prominent
Member of the House...

SHRI SHEO NARAIN : Therefore,

you should give me chance to speak.

But this is the way you are behaving
with us.

ot qogw Wit A (qEata) o s
R et WY feqre o dew &1 @
¥ faam

SHRI SHEO NARAIN: 1 would

raise the question of quorum then. Let
the House go on without quorum.

SHRI ANNASAHIB SHINDE : Mr.
Deputy-Speaker, naturally some hon.

Members are anxious to speak and I will
not therefore, take long. I hope I will
not cause them inconvenience.

A ber of hon. Members have parti-
cipated in the debate and made very
generous observations about the function-
ing of the Ministry, especially the present
position  of crops in our country. Tam ’
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thankful to all of them. I must also take
this opportunity to thank the many hon.
Members of this House who visited
Kamal, Ludhiana and JARI a few days
earlier. I am glad politicians, VIPs and
MPs have started taking interest in re-
search organisations and production pro-
grammes in the farm. 1 convey my
sincere thanks to them.

A number of points have been made by
hon. Members. As the time at my dis-
posal is very limited, I may not perhaps be
in a position to cover all of them. Since
my senior colleague would be replying to
the debate, I seek the indulgence of hon.
Members if I do not cover some of the
points touched on by them.

Shri S. M. Krishna preceded me. At
least he was good enough to say that in
Mysore a co-operative sugar factory is
going on well. Iam glad he has made
this observation because all along he has
been trying to make out that nothing is
going all right so far as food and agricul-
ture policy is concerned. At least he was
generous enough to say that there is a co-
operative sugar factory which is working
well. But may I tell him that this is be-
cause of Government’s policy to encourage
co-operative sugar factories in India. I
do not want to deal with this point at this
stage, but since he made the point that
everything is wrong concerning Govern-
ment’s food policy, I would like to tell
him that in the last two years we faced
very difficult conditions and but for the
appropriate policies followed by Govern-
ment, I do not think we would have been
in a position to avert a major disaster, as
we have done, in our country.

This year has been a very favourable
one from the point of view of climate.
Our foodgrains production is likely to
exceed 95 million tonnes. Cotton produc-
tion is likely to be 20 per cent higher-than
1966-67 and is expected to touch the 1964-

65 level. Even in regard to jute, the pro-
duction is likely to exceed 63.6 lakh
bales.

But the point is : what are the factors
which have led to this result ? Dr. Karni
Singh was good enough to say that 10 per
cent credit should be given to Government
for the higher production. I will' not go
nto percentages. But may I submit that
t is not only favourable weather because of
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which we are going to have a very good
production ; no doubt, favourable weather
is an important factor in our conditions,
but we have had similar years of favoura-
ble weather and still not such good pro-
duction. Foreinstance, in 1964-65 we had
a very favourable weather, but even then
our production did not exceed 89 mitlions
tonnes. Similarly we had good weather in
1958-59 and 1961-62, but our produgtion
did not exceed 78 or 82 million tonnes in
those years. So definitely some deliberate
human efforts have contributed to our pro-
duction. We should try to make an effort
to find out what are those factors which
have contributed to this higher production.
If we analyse them properly, we will be
able to attribute it to appropriate policies
of Government. I have no doubt in my
mind with appropriate policies in future
we shall be in a position to attain self-
sufficiency in our country.

The first element, according to me, is
a very enterprising class of farmers coming

up in our country, in all parts of it. This
is a very encouraging fact.

SHRI PILOO MODY : Where are
they coming from ? ’

SHRI ANNASAHIB SHINDE : If he

will go with me, I am sure he will be con-’
vinced. I am prepared to take him round,
and being a sincere and honest hon.
Member, he will be convinced about my
ar —if he accompanies me.

It is such a healthy sign that young
farmers are coming forward everywhere
who understand the importance of seed,
how fertiliser has to be applied, how irri-
gation management has to be made, what
plant protection measures are to be carried
out etc. That means they understand all
the essential elements of modernisation of
farming, and this is happening from
Kashmir to Kanyakumari. Never before
in the history of our agriculture have we
seen such enthusiasm as we see today
among the farmers.

Secondly, I would also like to mention
that in this the price policy of the Govern-
ment has also played a very important
role. Many hon. members have said that
the farmers must get a remunerative price
I entirely share that sentims=nt because it is
sych an important clemeat, and the ex-
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perience all over the world indicates that
unless the farmers are assured a remunerative
price, production of agriculture cannot be
ensured in the long term. Therefore, it
has been the effori of the 8f Government
India to see that the prices which are fixed
from time to time are remunerative prices.
We may have some dispute whether a
particular price is on the high side or low
side, but if we examine the structure of
1964-65 prices and the prices declared by
the Government of India in 1967-68, hon.
members will be convinced that it has been
the effort of our Ministry to see that the
farmers are given reasonable price and
that they get their due share. so that there
is the necessary incentive for them to
emgage in more intensive farming activity.

D.G. (MIn. of

For instance, the Agricultural Prices
Commission suggested a price range for
wheat between Rs. 66 and Rs. 73, while
the Government of India has taken a
decision to fix the procurement prices bet-
ween Rs. 76 and Rs. 81. Whatever may
be the shortcoming in this, to my mind
this is every reasonable price, because, after
all, we have to balance the interests of
various sectors, but we have to give
priority mainly to the interests of the
farmers and this has been decided from that
angle. .

The other important factor which has
contributed to production is the contribu-
tion of science, our scientists and our
research organisations. As the House is
aware, we have reorganised the Indian
Council of Agricultural Research, we have
made it an autonomous body. That is
not the only important point. The most
important point is that we have now co-
ordinated all India research projects. We
have been carrying on research in this
country since 1929 onwards, but it was not
properly co-ordinated. Some research
activity was going on under the aegis of
the agricultural departments of the State
Govermments, there were some agricultural
colleges carrying on this activity and some
research activity was being carried on by
the Indian Council of Agricultural
Research. But now, whatever may be the
administrative coatrol, all the research
activities in this country are co-ordinated
under the aegies of the ICAR. It has had
such a healthy impact, sugh a geod effect
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that what took 10 or 15 years before we
are in a position to achieve in five or six
years. The impact of science is so great
that all over the country farmers fn
thousands turn to research institutes and
scientists, they meet them, they make
enquiries.

Many hon. members have complained
about the prices of seed. How has it hap-
pened ? The farmers have become so
knowledgeable now that as soon as a new
variety is evolved by the scientist, even be-
fore it is released, they try to get some seed
from it. Many times, farmers who have
got some seed because the trials took place
on their farm, do not actually return the
seed to the Institute, but pass it oh to ether
farmers. There has been such a craze for
new seeds all over the country that I am
told that some farmers purchase seed at the
rate of Rs. 200 a kilo. I am not trying to
justify this, but the point is that this new
awakening among the farmers about new
seeds is a very healthy sign, and we have
to see that our farmers are ensured good
seed. I have no doubt that with the esta-
blishment of the National Seeds Corpora-
tion we are taking care to see that the
necessary high yielding variety seeds are
made available to farmers at reasonable
prices.

We have also passed a Seed law and we
have framed rules in consultation with the
State Governments and we shall enforce
them shortly. I should like to ask for the
co-operation of the hon. Members in the
enforcement of this Act because all the
future development of agriculture is going
to be based on good and improved seed.

We have eight agricultural universities,
one each in Punjab, U.P., Mysore, Andhra,
M.P., Orissa, Rajasthan and West Bengal.
In Maharashtra they have passed taw. Bihar
and Kerala have taken the initlative to
draw up project reports. Assam also has
drawn up a Bill. May 1 assure all the
State Governments that we' want at least
one agriculture university in each State
and the Indian Council of Agricultural
Research and the Goverament of India are
prepared to support and finance them
accerding to a set pattera.

SHRI YAMUNA PRASAD MANDAL
(Samastipus) ;:  Duo to vory sad condisions
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and financial stringency the Bihar Govern-
ment cannot do this.

SHRI ANNASAHIB SHINDE: We
shall try and see what we can do. I am
prepared to send some officers to look into
this matter.

We are going to have a very important
organisation called the nuclear research
laboratory in the ICAR in co-operation
with the Bhabha Atomic Research Centre
and we are going to use atomic power and
nuclear energy to develop our agriculture,
which is going to be a very important
development in our country.

A b of Members plained
about the availability of tractors, improved
implements etc. 1 know there has been
some difficulty in regard to the supply of
tractors. Ultimately the problem will be
solved only by increasing indigenous pro-
duction. We are taking it up with the
Industry Ministry. The indigenous pro-
duction is gradually going up, from about
7,000 last year to more than 10,000 tractors
this year. The licensed capacity is 30,000
tractors per year. We have delicensed the
tractor industry. We want more and more
entrepreneurs to come into this field to
manufacture tractors and improved agricul-
tural implements.

SHRI RAGHUVIR SINGH SHASTRI
(Baghpat) : What about light tractors ?

SHRI ANNASAHIB SHINDE : Even
in regard to that, a public sector project is
under the active consideration of the
Government of India and if private parties
come forward, Government will be prepared
to encourage them to6 undertake the manu-
facture of the tractors of lower horse power
range. Next year we are importing about
3,000—4,000 tractors and according to the
programme given to us by the manufacturers
about 16—17,000 tractors are likely to be
produced in our country. This is a sector
which had been lagging behind and it needs
a big push. There is now more and more
demand for machinery and tractors.

In order to give good seed to the far-
mers, we are going to have big seed farms,
one in cach State. We have already esta-
blished one in Orissa. A number of other
proposals are under active copsjderation,
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Availability of good seed would be ensured
when these come into existence.

SHRI BUTA SINGH (Rupar): Dis-
tribution of seeds should not be done
through private parties ; they make money.

SHRI ANNASAHIB SHINDE: We
cannot completely ban the distribution of
seeds by private parties. The national seed
corporation is helping through its certify-
ing agencies and we are also encouraging
the State Governments to have their own
seed corporations and their own certifying

- agencies.

I hope the State Governments will exer-
cise their discretion in seeing that the far-
mers are helped so that proper certifying
agencies are established in our country and
proper organisations come about in the
States for making seeds available to the
farmers.

Many hon. Members have rightly stres-
sed the importance of minor irrigation. I
entirely share the view that minor irriga-
tion is very important because, first of all,
as soon as we have minor irrigation pro-
jects, we get quick results as compared to
the major or the medium projects. And
hon. Members will be convinced that we
have been trying to see that more and more
funds are made available to minor irriga-
tion projects. For instance, during the
first Five Year Plan, only Rs. 54 crores
were provided for minor irrigation. Dur-
ing the second Five Year Plan, Rs. 140
crores were provided. During the third
Plan, the total came to the figure of Rs. 377
crores. Hon. Members will find that in
1966-67 alone, we spent about Rs. 152 crores
on minor irrigation both from the plan
sector and the institutional sector.

AN HON. MEMBER :
was raised from the States ?

How much

SHRI ANNASAHIB SHINDE: He
can enquire from the States. Minor irri-
gation programmes in all the States are
going on very well. We should not be

rily criticisi the progr
which are going on very well. In 1967-68
we spent about Rs. 171 crores and it is
proposed to spend about Rs. 222 crores in
1968-69. So, it will.be seen from this that
as compared to our approach to this pro-
blem in the past we grv giving mere and
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more importance to minor irtigation pro-
jects. I have no doubt that im the years
to come it will be the effort of my Mimistry
and the Government of India to see that
minor irrigation gets its due place in the
financial outtays provided.

D. G. (Min. of

Some hoa. Mémbers raised the point of
crop insutatice. I have no doubt in my
mind that in our countty crop insurahce
is very important and that is why the
Government of India has accepted in princi-
plé that thete shoild be a provision for
crop insurance.
framed in consnitation with the Law Minis-
try and that has been circulated to the
State Governmeats. It took sometime
before we received the comments from the
State Governments. But now we have
rectived the commeats of the State Govern-
ments and the matter is before the Govern-
ment and I think we may take a decision
on this matter very soofi and we will be
coming before the hon. House for translat-
ing it into 1aw.

SHRI 8. M. KRISHNA : Have all the
States agreed ?

SHRI ANNASAHIB SHINDE : Not
all, but hobody has objected. Ultimately
the States will have to implemient it.

SHRI VRANDI-hR SINGH : They are
hurdle-makers ; you go 4 head with it !

SHRI ANNASAHIB SHINDE : Shri
Ranjit Singh rmade a point about the fndian
Agricultural Service. About this also, as
far as thé Ministry of Food and Agricul-
ture is concernéd, wé are of the view that
we must have an Indiai Agricultiral
Service, and we have accepted it in princi-
ple. But in this also the concurrence of
the State Governments is necessary becausé,
as the House is aware, agriculture is a State
subject.

Then, a point has beeh raised whether
there §s adequate storagé facility in. the
country. Iknow that storage facility is
very important ‘and in the yéars to come,
when the volume of production is iikety to
be more and more, the storage facilities are
likely to aysume ‘comsiderablé tmportance,
Bt even now, ton, Members netd hot Mave
any Tehrs ‘that W are ot having wdbquite

Already a Bill has been
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storage facilities at least for the curremt
year, because in the State and the Central
sécfors, we have at the moment a storage
capacity of 7.2 million tonnes and at least
6 to 6.4 millionn tonnes are available for
storing food. In the immediate future
there must not be any difficulty, but iu the
long run we are looking to the problem
and we are trying to undertake a new pre-
gramme for having additional storage capa-
city in our country.

1 do not want to take much time of
the House, because some more hon. Mem-
bers want to participate in the debate. I
am thankfol to you for giving me this op-
portuhity,

SHRI K. M. ABRAHAM (Kottayam) :-
Sir, when 1 rise to participate in the dis-
cussioni which concerns the meost vital pro-
blem which confrents our country today,
my heart goes out to the millions of Indians
who do not get a square meal a day, parti-
cularly in my State, which is the biggest
deficit State in the Union. 1t is a tragedy
of our social system and economic life that
this should happen after 20 years of inde-
peéndence. I could show beyond any sha-
dow of doubt by quoting irrefutable statis-
tics that during the last 20 years, a vigorous
and concerted effort has not been made to
tone up our agricultural production and
gear it to the needs of the nation. Out of
the cultivable land, only 45 per cent is
sown up to this date. Out of this 45 per
cent 6f sown land, only 15 per cent is sown
mor¢ than once. The increase in produc-
tiont is only 7 grams per capital. Yet, we
speak of bumper crops and achieving self-
sufficiency within two years.

Government spent Rs. 1519 c¢rores
since 1951 on major and medium irrigation
projects, but more than Rs. 2400 ¢rores on
the itaport of foodgrains from U.S.A. under
PL 480. Had this amount been used for irti-
gatied purposes, our deperrdence on borrowed
food would have ended. Out of the total of
357 milion a¢res of land under cultivation,
we are having only 88 million actres under
irrigation. The rest is left to the mercy
of nature.

These telling facts open our eyes to the
bitter reality ‘that the Congress -Govermment
had wo fobd poficy atefl, Shri Jagjivan
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Ram get on to Railways from Communica-
tions and travelled on to food. Wherever
he went, he made a mess of it.

There has been no coordinated approach
with regard to the implementation of a
national food policy. Nationalisation of
food trade is a demand raised by the people
many a time. The Government is not dar-
ing to do it. The middlemen in the food
trade are appropriating the bulk of the pro-
fit in food trade. During the crop season,
they accumulate large quantities of food-
grains at a cheaper rate and then sel it to
the consumers later at a higher price.

Since the Government was not sincere
in food trade, they started the Fead Cor-
poration of India with a capital of Rs. 100
crores. But they procured only 3 per cent
of the needs of the people. They are not
ready to procure the surplus food from the

. swindlers of the surplus States, who are not
willing to part away with the surpius. The
deficit States suffer and starvatipn js the
result.

Now, I come to the white elephant of
this Government policy—the FCI. The
administration expenses—the wage bill—of
FCl last year came to Rs. 2.25
creres. 20 teop-heavy officials of the FCI
are getting a salary. over Rs. 2000 3 month.

15.30 brs.
[Shri G. §. Dhillon in the Chair]

The Chairman is getting Rs. 4000 per
mensem. The maintenance cost of buil-
dings in 1966467 alope comes to Rs. § lakhs
and the maintenance cost of their vehicles
comes to Rs. 50 Jakhs. The remt of
gadowns comes to Rs. 40 lakhs. The yearly
procurement target of the Food Cerparg-
tian of India is oaly six million tonaes,
Rats and bandicoots ecat thraygh it
godowns pine million tgnnes. Sir, the Foad
Corporation of India is a disgrage and
shame to our public undertakings. Its
failures are engineered by the Government
with a deliberate conspiracy to tar the
public undertakings. If the Food Corpora-
tion of India has helped anybody, it has
only helped the rats and bandicoots and
the bandicoots in the Government.

The basic factor in agriculturse is the
down-trodden hard-working peweant ia
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India, and no agricultural programme will
succeed till he is liberated from the yoke
of feudalissi. Land reform alone can
release new energies in a productive system.

I come from a State which is having
the highest density of population. For the
first time in history the Communist Govern-
ment there introduced a Land Reform Act
in 1957-59. But the implementation of it
was sabotaged by the Congress at the
Centre by dismissing the Ministry. After
the elections, when the Congress came to
power, with its brutal majority, it not only
scrapped away that Land Act but also
brought a Reactionary Land Act or land
reform.

SHRI INDERJIT MALHOTRA : What
is happening now ?

SHRI K. M. ABRAHAM : You can
sec that in the mear future they will be
bringing another Land Act.

SHRI RANDHIR SINGH : You have
forgotten your reforms now.

SHRI K. M. ABRAHAM : 1 would
like to ask Shri Jagjiwan Ram, has the
Congress Ministry in any State where the
Congress are in a majority or during the
last so many years during which they have
been runming governments in the States
found it possible to bring a progressive
land reform ?

SHR1 JAGJIVAN RAM : Everywhere.

SHRI K. M. ABRAHAM : 1 warn the
G ent that the peasants of India are
pot goiRg to tolerate this nomsense. Your
pelice lathis and tear-gas canpot help you
any fusthec.

Almost everyday on the floor of this
House mere talk of intergration, unity, and
onengss is heard. But, Sir, how can you
achieve unity when one part of the country
is starving, when the Government is making
a seditious attempt to bring politics in
fogd ? Those States which have elected
non-Congress governments are being dis-
criminated against by not supplying them
adequate food.

May I come to the state of affairs in

my Sgate. - Yeaterday I got a telex message
fson: . the Faod Minister there, -Shrimati
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[Shri K. M. Abraham]

K. R. Gouri. I would not take much time
of the House in reading that message. It
reads like this :

“During the year 1965 the Govern-
ment of Kerala received 9.11 lakh tonnes
of rice from the Central Government.
The quantity of rice received in 1966
was 7.61 lakh tonnes and in 1967, 5.41
lakh tonnes. The gquantity of rice
distributed as ration during the year
1967 was 6.13 lakh tonnes. The differ-
ence in receipt and distribution issue
in 1967 was made good from the paddy
procured from the State. The quantity
of wheat distributed during these three
years was 3.12 lakh tonnes, 3.03 lakh
tonnes and 4.55 lakh tonnes respec-
tively”.

“The quantity of rice and wheat
allotted to the State and received in the
State from the beginning of January
1967 to the end of December 1967 are
as follows :*

I am not going to read the figures
for every month. I am reading only the
total. The total allotment of rice is 627,007
tons and actual receipt is 540,758 tons.
The total allotment of wheatis 367,200
tons and actual receipt is 453,356 tons.
The figures for the period January 1968 to
March 1968 are as follows—here I am
reading only the total—allotment of rice
is 190,990 tons and actual receipt is 136,800
tons; allotment of wheat is 127,500 tons
and actual receipt is 108,100 tons. The
message goes on :

“On account of the inadequate
receipt of stock full ration could not
be supplied throughout this period stop
from the beginning of March 1967 till
20.5.1967. Government issued ration at
the rate of 160 grams of rice and 90
grams of wheat per adult per day stop
from 21.5.67 to 3.6.67 this was reduced
to 80 grams of rice and 160 grams of
wheat. But the rate of ration was
raised to 120 grams of rice and 160
grams of wheat from 4.6.1967 to 8.7.1967.
Stop during these months Government
also allowed the people to draw an
additional quantity of 80 grams wheat
if they wanted in order to make up the
short supply in rice stop. During the
last week of December being Christmas
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and Ramzan week the rate of issue of
rice was enchanced to 120 grams stop
issue of wheat continued at 160 grams.
But the additional quantity of wheat
allowed to draw was reduced to 40
grams stop. During the first week of
January 100 grams of rice and 160
grams of wheat was issued per adult
per day and those who wanted addi-
tional wheat were allowed to draw 60
grams to make up the shortfall §n
rice...”

I am not going into all the details

for want of time.

“The price of coarse rice was not
revised stop. The price of other varie-
ties was revised as follows :

Medium 84 pies to 85 pies per kg.
Fine 97 pies to 110 pies per kg.
Superfine (2) 102 pies to 115 pies
per kg.
Superfine (1) 110 pies to 125 pies
per kg.

Superior Basmathi 135 pies.
Wheat 55 pies to 67 pies per kg.

The enhanced price is met by Govt.
and it is not passed on to consumer.”

Because the enhanced price is not
passed on to the consumer, the State
Government is suffering a loss of Rs. 25§
crores. I feel that the Centre is bound to
make good that subsidy. If the Centre is
not going to recoupe that subsidy, naturally
the state exchequer will have to bear it.

I feel that it is the duty of the Central
Government to allot to the State of Kerala
75,000 tons of rice every month. If they
are not going to give us 75,000 tons of rice
every month, then they must allow us to
purchase it in the open market outside the
State and continue the subsidy to the tune
of Rs. 25 crores. With these remarks, I
conclude my speech.

SHRI G. S. MISHRA (Chhindwara) :
Mr. Chairman, I rise to support the
Demands of the Food and Agriculture
Ministry. I contend that the problem of
India’s agriculture, now, has not remained
confined to agriculture alone; it has
engulfed the whole social order, the eco-
nomy and the body-politic of India. The
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result is that the very roots of democracy
have been shaken and our independence is
exposed to d For pation and
livelihood of 80 per cent of India, completely
depends on agriculture and the under-
developed economy of the country and that
too of the rural society, which constitutes
the bulk of India, is the root cause. The
gap between the rural and urban India has
widened too much. The urban society has
become so rich that it squanders money
over all sorts of smuggled luxuries and
liquors while the villagers could be seen
standing in queues before the recommending
authorities and co-operative banks for
petty loans of a few hundred rupees.

The tragedy of the development of this
disparity is the result of faulty planning
and administrative approach. Due to more
stress on industrial development the
administrative machinery has turned to be
import-minded because there lies the un-
earned money for the officer, the business-
man and the industrialist. And ultimately
PL-480 has become more important than
our own agricultural resources with our
administration.

Giving less attention to development
of agriculture, the administration remained
concerned with collecting and providing at
cheaper price the foodgrain from the far-
mers. The increased cost of bullocks,
their maintenance, labour as well as other
necessities of agriculture and those of the
farmers added to the cost of agricultural
produce. The administration never bothered
to fix the price of the farm produce after
taking into consideration the cost struc-
ture as it was never an object of the
administration to bring down the cost of
farm producing methods. Therefore, the
introduction of modern technology was
never pressed into our agriculture. It is
why industries to cater to the requirements
of agriculture could not develop in the
early years of independence.

1 have already mentioned that the
actual cost of produce was never taken into
consideration for fixing the prices. It
ultimately resulted in the change of crop
pattern leading to uncontrolled agricultural
cropping by the farmer. It resulted in less
production of foodgrains and added by two
droughts in some parts of the country,
dearth of foodgrains became very acute and
rampant. The prices of foodgrains soared

CHAITRA 22, 1890 (§4KA) F. A. Comin. Develop. 3i8
and Co-0p.)

to unexpected maximum and the farmer
surrendered the minimum to collection of
levy but actually sold the produce to the
consumer or to the smuggler at much
higher price. Only by resorting to this
practice he could make some money which
he wants to invest now in farm machinery,
tractors, fertilisers, better seeds at any cost.
In spite of this, the tragedy is that the
administration has not learnt any lesson
and has fixed the price of the agricultural
produce without taking into consideration
the cost. Hence, again the unremunerative
prices would again start and end in the
same vicious circle. Those farmers who
want to purchase tractors and other farm
machinery which would help more produc-
tion at less cost and labour are not at all
being helped, instead the import of tractors
has been restricted and the farmer is being
forced to purchase the first requisite, the
tractor, its spares or even tyres, at more
than double the price in the black market
being helped to develop and flourish
under the shadow of the careless bureauc-
racy which is more interested in PL-480
imports than st ing the develop of
our resources. This is the time when all
resources should have been made available
with every incentive and encouragement.
If this opportunity is missed, it will be
missed for ever and we will never be
excused.

The root cause of the failure of agricul-
tural development is the policy of price fixa-
tion and 1 am sure, nothing would be done
to redress the mistakes done in the past. It
is not only my opinion but that of our
Minister, Shri Annasahib Shinde. He has
mentioned in one of his books :—

“In India proper attempts to as-
certain cost structure of agricultural
produce has never been made. After
independ ha attempts were
made in this direction were ineffective.
The agriculture is the main occupation
of the people of India, and it is very
sad to witness the plight of such an
important constituent of Indian eco-
nomy. The election manifesto of the
Congress Party and often repeated
statements of the Government and
reports of the S-year plans always
expressed to give remunerative returns
to the farmers for his produce, yet so
far any effective machinery has neither
been set up nor there are any chances
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for this. This is the root .ciuse of
imbalance in the Indian economy”.

Just new, the hon. Minister, Shri
Annasahib 8hinde, said that the Commis-
sion for fixing the grain prices has done
something. But I think they have also not
taken into consideration the cost structure.
The Agricudture Price Commission is merely
am eye wash. The prices announced by
the Commission are irrational, impractical
and detrimental to the interest of the
fanmer. ©Owt of the total National income,
abhout 51 per cent comes from agri-
culture and so also 53 per cent of our
emport trade comes from agricultuse. I
the cost of production in agricelturat
commodities is reduced, which can be
achieved after ascertaining ¢ost required,
Raturally, the margin of profit' will be more.
National income would, naturally, increase
and the expert trade would go up.

There is no doubt that use of farm
machinery and tractors will cut the cost
and also increase the production. Again,
it will bring more area under better far-
ming condition and the farmer will get
more time to develop other faculties. But
present conditions of farm machinery and
tractors is very deplorable. The total
number of motor vehicles in India is
9,06,000, private cars number 3 lakhs and
tractors only 58,000. But actually in agri-
cwlture, the number is onmdy 34,000—about
3 per cent of total motor vehicles Bombay
city has more cars than tracters in agri-
culture of the whele of india. This is our
development in farm machinery.

Similar is the condition of fertilisers,
pesticides and weedicides. The whole pro-
duction and availability of fertilisers can
only be 10 kg. of nitrogen and 2 kg. of
phosphorus per acre, a miserably shocking
progress, which will require centuries to
become self-sufficient in this most important
requisite of our agriculture and the price
of fertilisers is the highest in the world.
It naturally affects the cost of production.
This adds to injury.

The irrigation and -power comstitute
very impostaat factors in agriculture. But,
at present, our state of affairs is shocking.
We are ircigating only 27 per ¢ent of our
cropped land.  This includes gll irsigation
facilities available hefose the Independence.

In regard to power supply, 10 per cent
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of rural electrification has been achieved
within two decades whereas the State like
Madhya Pradesh, having highest cropped
area, next to U.P., could not achieve even
2 per cent. Not only this, about 80 per cent
of the whole power produced goes to
industry and domestic luxuries and - the
remaining 20 per cent for rai.way traction,
strect-lighting and irrigation, etc. This is
the treatment meted out to 80 per ceat of
India.

Concluding, I must thank the agricul-
ture research workers for the advancements
in the field of seed genetics. But without
proper tilling, proper application of ferti-
liser, insecticides, irrigation facilities and
profit margin, our progress, in this feld,
would be of little value. Our farmers would
continue to be exploited, in politics, on
sentimental grounds unless concrete efforts
are put up to bring out the peasantry out
of poverty and drudgery. The exploitation
of this pature is threatening the very roots
of eur democracy. Improve the conditions
of agriculture by time saving, more produ-
cing devices and see the wonders the
farmers would create.

=t wegd o R (TEta) ¢ ST
A 9T, ‘AT oY 59 @ §, 9 Y
oT FFAT A, wEA-RWA g O gfvar @@
¥ T o s AT WHI
frgy @ 7% [|A AR fFam @
T 3 A O A | TH I A A O
farrraa ot fir a8 aaf 7 +1 7% A
¥ 7g s o v ag DT E o) ag o
FZ AW T @R § Sy S
A AgAFEI g IAqu g @
T TG FER 43 By AR RT ¥
Fgt e A TR d A TR |

TN THSHL TAH A AT T E
gy [EIE R @VSE P AR OF
FOT A W FHE G A wq
g ¥ & mar g W agi W wE
ForT orX A oA o @ L g1 e
ot ¥ wga & fF g 95 fafaam &7 W
Tq o fr o @ §1
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IqAT AT, RN AW ® ag
s AT fF g g T W
e Td, SEA Y agt 3, g g
TewT @ 1w aFE F gE AR R
ST T o, WY iy ot F W g,
TR IoiE & fr a3 R g femrdd
fregaaa e A N s gk &, T
frox it ol JqEE S w@rdn, ¥
[IAT TqAT @ T IAF WIT F1 A
T w fred arel # sy feufy
foafr aua gt &, ST @aEA & &
Lol

ATTHT FIET, TR TG T I-LSAN
§ o< frara & wy & f3, fomer am
Fa fGA &, AT Argm ¥ W FT
3 fr Ay At W FE AT TG
FCawar, § qraar § WA W A
A w gwar, T AT AATE ) @
¥ T RS 74 §, fomd fF
T fram ¥ wex A1 a9 & oY @ §F
% fag 18 FAz wrur wWfgg | W
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g, ST T A gAfew Ama A,
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T AT ag A fearfaar AR E, W R
T weAr g & 1 g% g war fead
faq 2 ? oo q9T F7 40 Wrad 7 fedw
R & A §, JqF gHET AT
9 frqar &5 & & 7 W@ A
fircgara & § g §1F Y gAY qF ST
fF 40 g fedrg o @@ F& A
wTEAT ¥ g o e iy araw fear od §
ST arfeeqra dd@ S @ Fafear ¥
T g% ox fw yfvare e e

A wEw, qg FHE  G@E
A A ¥ e 9 fr g
TG A, FHEAEA N, g N ag
g FT T, WX Qg F AGH
At g R €7 ¥ gqun S
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aqr, fagr # 7€ a1, wor Ry ¥ A 4@,
g & AgY 91, A ¥ A 91, ¥
¥ afiar wfac dgrai ? & 3@
T § 5 fRgeam Sl W & "oy
T &, A ol 79T I T ;I
wgar q1fed | Afed R § w9
FANS A D aF, W TR
fF HOY WG F a@Tg IS, AX |
seasal g | fam @ fed w9
FE qoroee
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% AT /TE AT 6

ot wrege T X gAT A F
grafemaarwoe § & e &
F | oIRT TRU Y T Y § =A@
AR ot W N o § WK
AT ot wrE SeelE T A &
& W i T RN WA A g,
QU IR 1WA FT F6, W 9
T T O AT &

# AU §, 9T Grgw, 5 owmw
W Az fd, wAaw . A
o ¢ oo v g e
foad &7 #1 7R g faegw arent
F J41 Tfex fr framt ¥ e Sam-
AT T AU AR FT AT
4@ | e A A @ w9 Aoy &
aEm, ol i RA AN ' g
g she FiwE N T ¥ wifex
s fafreex &, ge1 & fog wiwe
% ¥ wfed @1 @few Iw A FT
AT F F T JAMT | T IA® 47 &
vk, O feoge A ag s
&0 AR IR FE Q¥ A wIW )
T wT T AR ¥ e T R,
fraT & aTy ITTH FW@ @, AT JEY
Ffrorr faspeaT o

st gaEA TV : JIOFT @ ST
Naaargid |

=Y goge T T A FATFATE
TS T oY, w9 A S FY 4 T,
SITHT FTHT A Y FY 97 7E, Ay
M F oqEd gw T R Y W
@ fad AR 40 FRA A
foret, wvSRE A1 60 Hrad fast, fea
IaF arAge N w9 AN A3 gu |
wRAT ¥ ww ud g i@ A
soar farm w2 @ wifegd, w6ifs
A mEr A § ) § )
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afed & g1 wgar g f& e w1
wgen ot A ¥ frewy amgest faar
ST | " G QY F9 gAEY WyT fawa,

e gt A

ot e Wit T /O A A A
R g &1 F @A AT IEHER
g afFT teHEwR g gu W wwE §
& g &1 v @  fF W sEwr
WIE I gu AT A Arg i @
foe § avd S T & 91w, @ W
FA A THATE |

15.55 hrs

[Mr. Deputy-Speaker in the Chair]

o1q & Sy ¥ arg a9y, A
F o AT @ E g W
T & o fealt g wmaw gf
£\ foadt oft farew a9 S w5V
w2, ga fudwden & v § o} SgE
T ag g frrm Fww g@ g
&, 9T qEAET I A9E ¥ TA@R Q
qar ¢, faw @ foa fF oo mm vk
freeft @ T § | W A W W
AT 9 qY 3]W FT AAT &7 THAT & |
# qt 9rgar g v 2@ ¥ wrowy awe @,
wiifs & ag awwar § fF smoeiew &
it #E T qrdt A & o ww T
TG FT GFATT G, 3T KT FAAMH  FT
¥ | A9 AZ@T FE qTHeR AT
Fifary Afd, &sow gem =) g, 9fe
WX WG AT FA qY a1 foq fareger
7EY guR S —faee w1 fawda gfg —
BT FTAT § | WY a1 EA | g WTIHT
arerd o &, W g a9 a7 g,
AT ATTHY GEHT §F TN, HiWF G-
FT agt 7EY g A | T e
oY ey oft Y AT oy Wy o )
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233 Constitusion (A) Bill
SHRI INDER J. MALHOTRA
(Jammu) ; Mr. Deputy-Speaker, Sir, [ am
very sorry to say that an element of non-
seriousness and politics has been introduced
in the Food and Agriculture debate. My
hon. friend, Shri Abdul Ghani Dar spoke
just now and I never heard a word, I
never found any observation in his speech
regarding the agricultural situation in this
country and any suggestion to the Govern-
ment as to what they should do for
fmproving their agricultural policy.

1 would like to associate myself with
the sentiments expressed and tributes paid
by the Minister of State, Shri Annasahib
Shinde, to our agricultural workers and
farmers of this country.

MR. DEPUTY-SPEAKER : The hon,
Member may resume his speech on Monday.
Now we may take up Private Members’
Business.

16 hrs.
COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

Twenty-seventh Report

W g R (g ) -
IqreRy wASE, § wead war § F oug
o ARgETd gl & fRgw qar
"heut gra-dl wfafy & 279 wfad<w g,
T 10w, 1968 FY gwr § Jw forav
TAT 4T, FFAT E |

MR. DEPUTY-SPEAKER :
tion is :

The ques-

“That this House agrees with the
Twenty-seventh Report of the Commit-
tee on Private Members’ Bills and
Resolutions presented to the House on
the 10th April, 1968.”

The motion was adopted.

CONSTITUTION (AMENDMENT) BILL*
{Amendment of Articles 314, 168, rtc.;
SHRI SEZHIYAN (Kumbakopam) :

I beg to move for leave to introduce a

Bill forther to amend the Constitution of
lndla

CHAITRA 22, 1890 (SAKA)

2

= WreT A (FET) : IUTAE W
I, I WY HATT BT A JEq T ATCHS
AT oTEw ¥ oA Wi ¥, & SER
qETAET S E ) I AW AT W W
¥ 7g vew foqniaredem-oR ¥ wwed
|4 1956 ¥ @ T 4\ 39 EWA W
] R A g 9 o s W
TG T AT @ & TR
g1 A7 & 5 -ag Fraar ¥ wivw § gofd
FAAT FT AEATHT T AT AT A0feA |
Iq qu Y A 9T AAST AT 4 S
IAY HEE & ATH 9T FIE Q@AON AR
foram ar 1

ot @ v & & e W
IR FA FT Ffzrw F¥ A o Toream
T W ged faar o, SEwT AW
@ T AT 3w @ 7w S
I F AW a1 99 § wF
atgfefes gt § S A dem & | W
TATHI F1 g oF wg fasr faar A
for vomen & T ¥ o |T T @
3T T ATYH AT | WY ATH T@AT AT
aifgq, JO1 & ReAve AF wTNRE
¥ w1 ™1 4, e 1 e It
&, fsfes afew & a1 foaao fesw
g A ! afFw Tsafe w@Tm § AR
am fafred ¥ 0 e A oo A
1 & 7Y g v a8 fawr o= O
UT HY AT &, FA THAT FATIT Y _E
g

7g fag o orad A ], S99 416
T & Fr 2aT & g9 R afeat T
WENMr @ a S d am ¥
ar fret B AT ¥ fasrery FAT TR
g o quAt spfr ah gE & ar
N g TG A F wew formt-
ATEIAT SN q2-q8 T faer $T &
amt # gAr &, Sk ¥ qfedw
T ¥ 1 A o e &, T s
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